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v m  m m r m  o f  s t a t s  in
THE MINISTRY OF INDUSTRY AND
< a m  s u p p l ie s  <s h r i  b . p .
MAURY A ): (a) The management of 
the Bombay and Ghaaciabad units of 
Hind Cycles limited was taken over 
by Government of India on 3rd Janu
ary 1974.

(b) All the permanent employees 
who reported for duty have teen re
employed, excepting some sale}, re
presentatives. This includes Badli 
workmen who had worked lor more 
than 240 days during the y^ar ending 
31ft July, 1973 in the Bombay unit

<c) Arrears of wages pertaining to 
the pre-take over period of rr.anage- 
ment have not been cleared Gra
tuity of such 'employees who were 
taken in and subsequently resigned or 
retired is being paid hut giatuity of 
«uch employees who did not rejoin 
duty hag not been paid so far. The 
Provident Fund Account of the un
dertaking has been transferred to ihe 
Provident Fund Commissioner w ef. 
1st April, 1974 The position regard
ing clearance of Provident Fund 
arreas will be ascertained and laid 
on the Table of the House.

Financial Assistance to Bihar by REC 
for land Electrification in CMmUm i* 

par Division

4083. SHRI N. E. HORO: Will the 
Minister of ENERGY be pleased to 
state:

(a) district-wise financial assistance 
given by the Rural Electrification 
Corporation in the Chhotanagpur Divi
sion in Bihar for rural electrification 
programme; and

(b) the share of the Bihar State 
Electricity Board in that programme 
diatricVwise?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY fPROF. 
« W » « H W A R  PRASAD): (0) The 
Rttftl Electrification Corporation Ltd.,

has so fax sanctioned 23 schemes re- * 
lating to rural electrification in 
Chhotanagpur Division of Bihar. The 
district-wise details are:

District No. of 
Schemes

Amount 
• R'. m 
lakhs >

Kazan fragh

Girtdih ? .
•J

49 9 ?o

Dhanbadh 3 1 5 2 -9 X1

Palamau 4 2 5 0  7 1 6

Ranchi - 9 591 434
Smghbhum 6 379 713

23 1*424-774

(b) The State Electricity Board does 
not contribute any share in respect of 
the schemes sanctioned by the Rural 
Electrification Corporation Ltd during 
the project period.

Ossaant Prodoctien

4*64. SHRI SUKHDEO PRASAD 
VERMA:

Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether target fixed for ce
ment production during the year
1974-75 is not likely to be achieved; 
and

(b) if so, the reasons therefor and 
the step* Government propose to 
take in this direction?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B P 
MAURYA); (a) and <b) No specific 
target for cement production was fix- 
ed for the year 1974-75. However, it 
was estimated thata a production ot 
about 15 million tonnes may be Srtfci-



•red during the year 1974.76. the 
actual production during April, 1974 
to February, 1978 was 13-33 million 
tonnes. The Government is taking all 
possible steps to ensure adequate sup- 

o f coal and power and meet the 
tail transport needs of the industry 
for the achievement of maximum pro
duction.

Opening el Feet Offices in Rural Areas 
of Bihar

4085. SHRI SUKHDEO PRASAD 
VERMA:

Will the Minister of COMMUNICA- 
tnONS be pleased to state:

(a) the total number of post offices 
opened in the rural areas of Bihar 
State during the year 1974*75; and

(b) the total areas covered by each 
p i the new post office and the popu
lation covered?

THE MINISTER OF COMMUNICA
TIONS (DR, SHANKER DAYAL 
SHARMA): (a) Five.

<b) Information is furnished be
low :—

|V><tt Offices Area Popula
tion*

%.  JCataahat * 5 <tq. M ile s  3ioR

SL K J u ta g p u r  ■ 2 sq. M ile s  14B0

R a b u a -T u b U lu  24 M ile s  3074 

. 4 .  M a o d a l * 8 sq M ites 3126

Sataw a * 3 .*4* M ile *  2623

(N tilm e  Connections on Priority 
Basis in Delhi

"£ 408*. Stm i SUKHDEO PRASAD 
VERMA:

Will the Minister of COMMUNICA- 
5fONSfaepleased to state; '■

(b) the number of application* 
pending under the 0.Y.T. category on. 
regular basis and since when?

THE MINISTER OF COMMUNICA
TIONS (DR. SHANKER DAYAL 
SHARMA): (a) and (b). Two State
ments, as Annexure *A’ and *B* am 
laid on the Table of the House. [Plac
ed in Library. See No. LT-9248/7J.

Pending Applications for Allotment of 
Scooters and Gars against Foreign 

Exchange

4087. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of 

INDUSTRY AND CIVIL SUPPLIES 
be pleased to state:

(a) number of applications pending 
for allotment of scooters and cars on 
priority basis against inward remit
tances of foreign exchange as on 31flt 
December, 1974; and

(b) the reasons for the delay?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND
c r m  s u p p l ie s  <s h r i a  c . 
GEOIfGE): (a) and (b>. 2085 appli
cations under the foreign exchange 
remittance scheme for priority allot
ment of Scooters and 12 for priority 
allotment of Premier President Cars, 
which were complete in &U respects, 
were pending as on 31st December,
1974. They have since been disposed 
of.

of Capital CMfaf 
Committees

4088. SHRI 1C S. CHAVDA: WMthe 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

in . ^ach of ■ the telephone , exchanges 
in Delhi under OYT>;<sat^pry':' 
the months o f ' December, ■ 19f4 •' \.«s4- . 
January, 1975; and

* 9 Written Ansioer* MABCH19,

<») whether 
t* . otoi^y
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Against credits to be obtained from 
financial institutions;

(b) whether formalities with finan
cial institutions take long tune and 
they are favourable to existing 
undertakings;

(e) whether new entrepreneurs are 
afraid of these formalities and drop 
their projects before and during com
pletion of the formalities; and

(d) whether Government have any 
proposal not to recommend to finan
cial institutions import of capital 
goods application and deal it directly 
upto Rs. 15 lacs?

THE MINISTER OF STATE IN THE 
MINISTRY OP INDUSTRY AND 
CIVIL SUPPLIES (SHRI R P 
MAURYA) • (a) White accorim*? ap
provals for imports, the Capital 
Goods Committee indicates the sources 
of foreign exchange credits, which 
include those extended by financial 
institutions

(b) The average time taken by the 
financial institutions to communicate 
decisions On loan application'; i* about 
three months The procedure follow
ed by the finnnt *il institi ‘ ion*. in 
dealing with loan applications i»» *vc 
same for new as well as existing un
dertakings

(c> The pie.stnti straaniiimM nr - 
cedureft for the clearance of cupital 
goods import application* are end
ed to assist the entreprentui s to 
complete the formalities as **' p« i»ti- 
ously as possible

<d) No, Sir

Cooperation between India and 
Yagosiavia tor Development 

of Atomic Energy

4888. mm SAKTI KUMAR SAR* 
KAR: Wia the Minister of ATOMIC

ENERGY he pleated to state:

(a) whether Yugoslavia will be 
cooperating with India for the deve
lopment of atomic energy; and

(b) if so, the spheres in which 
such cooperation i8 prepared to be 
sought?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY. MINISTER 
OF ELECTRONICS, MINISTER OP 
SPACE, MINISTER OP PLANNING 
AND MINISTER OF SCIENCE AND 
TECHNOLOGY (SHRIMATI INDIRA 
GANDHI) fa) and (b). Yugoslavia 
has expressed interest in co-operation 
with India in the field of peaceful 
uses of atomic energy

Arrests of Naga and Mfao Bftbets 
On way to China throng* Banna

4090 SHRI SAT PAL KAPUR- Will 
the Minuter of HOME AFFAIRS be 
pleased to state

(a) the total number of Naga and 
Mizo rebels caught entering Burma 
on the way to China,

(b) whether it is pioposed to send 
a protest note to Burma about allow* 
rrig their entrv into Burma or seek 
the r cooperation m not allow.mg 
them to crter Burma and

(c) the response, if anw from the 
Burnrŝ  Qq\ ernmeni jliv thu, regard*

THE DEPUTY MINISTER IN THF 
MINISTRY OF HOME AFJTAIRS 
(SHRI F H MOHSIN) fa' From 
September 1974 to Januan, 1975 the 
Security Force*; have been able to 
apprehend 135 undergiound Nngas 
reported to be on their way to China 
No China-bound Mizo rebel has been 
apprehended during this period

(b) and (c) Do not arise.
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TeteoomtmmjaHioa network

4091. SHRI SAT PAL KAPUR; Will 
the Minister of COMMUNICATIONS 
be pleased to state:

(a) the particular efforts made to 
put the telecommunication net* 
work in the country on a sound foot
ing; and

(b) the total amount provided In 
Hie Fifth Plan for various Poet and 
Telegraph Schemes?

THE MINISTER OF COMMUNI. 
CATIONS (DR SHANKER DAYAL 
SHARMA)- (a) The development and 
improvement of the telecommunica
tion network m the country is a con
tinuing process The successive Five 
Year Telecommunication Plans aimed 
at large scale development of the 
telecommunication services and also 
their modernisation.

To further develop and modernise 
the telecommunication system in India, 
an integrated telecommunication 
Draft 5th Five Year Plan has been 
drawn up and submitted to the Plan
ning Commission

Some of the important steps already 
taken and proposed to be continued m 
the 8th Plan period to improve and 
modernise the telecommunication sys
tem are as follows:

Scheme

(i) To maintain a rate of growth 
about 10 per cent in the Local 
phone System so as to progressively 
reduce the working period.

(ii) To progressively automatise 
the telephone exchanges.

(m) To progressively replace auto 
exchange equipment which have 
outlived its lifts.

(iv) To piovide National Subacri- 
ber Dialling, to about 350 stations 
and provide a high grade and high 
reliability cable/radio transmission 
network for this purpose and to 
provide stable communication to all 
Revenue District Headquarters.

(v) To extend the communication 
system to hilly, backward and re
mote areas by opening a )arg<* num
ber of COs/PCOs

<vi) To modernise the telegraph 
system by opening more Telex Ex. 
changes and hy introducing circuit* 
switching telegraph system in 4 
metropolitan cities viz, Bombay, 
Calcutta, New Delhi and Madras.
(vn) To expand, modernise and 

strengthen the research and techni
cal development and training wings 
of the Department

(b) 1 The total amount provided for 
Telecommunication in the Draft 5th 
Plan i« Rs 1030 crores The break 
up of this amount schemewise is as 
follows-—

Amount 
(Figurt* in 

Rs.croxet)

<l) Local Telephone System t with suodated Land & Buildings) . .
(«) L'wxg Distance Switching (with associated Land & Building)
(i»i) Long Distance Transmission (with associated Land & Building)
(iv) Open mm tine* and Telegraph S y s te m s ..........................................
(v) Other tend and Building* Qnclu iing Staff Quarters) and andlliary organita* 

tons ttidi at Trg. Ca&tres, TRC, Testing Organisation* etc. .

II. Postal Services .......................................................................

Rs.
4»7 45 
99-90

a«4-»7 
5 * 9*

$7
*0*0'fI

sr$



309  Written Answer* PHAIXJXJNA 28, 1W0 (S A K A ) W r#te» Answers 210

Enriching of nraniam through las* 
W*'6*Wll

4082. SHRI N. K. SANGHI: Will the 
Minister of ATOMIC ENERGY be pie- 
sed to state

(•> whether at present uraoium is 
being enriched by using gas diffusion 
process *$>ich is a 35 year old tech
nique;

(b) whether in other countries this 
proces* has been replaced by laser 
process which costs a fraction of what 
is required under the above process;
and

(c) if so, whether any step9 have 
been taken to introduce the laser pro
cess in our laboratories and if so, the 
time by which it would be possible 
to convert the gas diffusion system 
completely?

THE PB1ME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER 
OP ELECTRONICS. MINISTER OF 
SPACE, MINISTER OF PLANNING 
AND MINISTER OF SCIENCE AND 
TECHNOLOGY (SHRIMATI INDIRA 
GANDHI): (a) Uranium is not en
riched in India by the diffusion pro
cess.

(b) The diffusion method has not 
yet been replaced, though efforts are 
being made to do So in various coun
tries.

(c) Studies on the various methods 
including the laser process arp m 
progress in Indie.

ftam tet toK M W  to Haryana for 
ittprevem a of condition «f scheduled 

castes

4093. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of HOME 
AFFAIRS b« pleased to state:

(a) whether Centra) Government 
have glv«n financial assistance to 
Haryana under the Centrally spon

sored scheme for improvement in 
working and living conditions of those 
Scheduled Castes who are engaged in 
unclean occupations’ ;

(b) if so, the amount granted dur
ing the last three year* under the 
scheme; and

(c) the extent to which this fund 
has been utilised by that State?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) Yes, Sir.

(b) and (c): t
(R*. in Lakh«)

Y e a r  A m o u n t A m o u n t
granted utilised

19 71.7 2  1 25 0 5 0

1972*73 1 25 1 25

1973-74 1 01 1 03

Paper project fe NagaJaad

4094. SHRI MUKHTIAR SINGH 
MALIK:

SHRI S. N. MISRA:
Will the Minister of INDUSTRY 

AND CIVIL SUPPLIES be pleased to 
state: {1 fajfl

(a) whether sometime back a paper 
project was approved by Government 
for the State of Nagaland;

(b) whether Rs. 5 crores have been 
spent on this project;

(c) whether this project has become 
useless and such a heavy amount has 
been wasted; and

(d) if so, whether Govermnent pro
pose to hold inquiry into this matter?

THE MINISTER OP STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. 
MAUBYA): (a) Yes. Sir.

(b) So far an amount of Rs. 13.39 
crores has been spent on this project
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(e) Ko, Sir.
(d) Does not arise.

Misase of staff ear fa* Hindastan 
h r r  OdqmittoB

4095. SHRI MUKHT1AR SINGH 
MALIK:

SHRI S. N. MISRA:

Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether Government have 
received complaints against some top 
officers of the Hindustan Paper Cor
poration of India regarding misuse of 
Staff Car and special pay without any 
justification;

(b) whether those officers have 
been drawing Car allowance but they 
do not use their own car; and

(c) whether Government propose 
to hold inquiry through C B I.?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
O V Ik  SUPPLIES (SHRI B. P. 
MAURYA). (a) Except for a general 
reference to misuse of staff ear and 
sanction of sp-eciat pay without any 
information in a letter received from 
a Member of Parliament no complaints 
regarding mhusr of staff car and sanc
tion of special pay in th€ Hindustan 
Paper Corporation have been receiv
ed

(b) No such case has com* to the 
notice of the Government

(e) Does not arise.

Pending applications with Delhi 
A M M n t lm  for permits 

of tyres and Tubes

4006 SHRI MUKHTIAR SINGH 
MALIK; Will the Ministei of INDUS
TRY AND CIVIL SUPPLIES be 
pleased to state:

(a) the number of tyres and tubes 
with specification which were sold by

»i 1 
each licences aince July. 1972 under 
the Automobiles Tyres and Tubes 
Control Order, 1909 issued bar ft*  
Delhi Administration;

(b) whether In spite of heavy <Se* 
mand for tyres and tubes, permits 
were not issued by the AdmJalstra* 
tion within the specified period; and

(c) if so, the reasons therefor tad 
the number of applications for per* 
mlt8 pending with the Delhi Admini
stration till to-date?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. 
MAURYAV (a) Tyres and tubes are 
of various sizes and varieties ranging 
from 3.50X6 to 14.00*20 and their num
ber sold every year iun$ into thou
sands The number of dealers who 
sell tyres and tubes is also very largo 
out of which 314 dealers have obtain
ed licences under the Delhi Automo
bile Tyres and Tube* Control Order* 
1969

Information required regarding the 
number and specifications of tyres and 
tubes sold by all the dealers is not be
ing maintained by the Delhi Adminis
tration

(b) Delhi Administration has re
ported that permits were issued W  
and large within the specified period.

fc) No application is pending with 
the Delhi Administration

Foreign trained Indian Scientists 
enrolled with CJklJL

4097. SHRI M. V. KRISHNAPPA: 
Will the Minister of PLANNING be 
pleased to state:

(a) tho number of foreign trained 
Indian Scientists enrolled with C&XB* 
upto 31st March, 1975;

(b) how many of them have beeft 
employed during the last one year; 
and
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(c) tlit reman* for delay jn provid
ing employment to the remaining 
scientists?

THE MINISTER OF STATE IN THE 
MINISTRY OP PLANNING (SHRI 
V W tA  Off ARAN SHUKLA): (a) Up- 
to 14th March, 1975, 8353 Scientists, 
7488 Engineers, 1189 Technologists 
and 3877 Doctors enrolled themselves 
in the Indian* Abroad Section of the 
National Register of Council of Scien
tific a»d Industrial Research (CSIR) 
in Which registration is voluntary.

(b) During the last one year 543, of 
those registered, were offered ap
pointment in the Scientists’ Pool. Dur
ing the year 304 got regular employ
ment teavlng the Poo} and 333 were 
continuing a« Pool Officers.

(c) The cases of all those icgistered 
in the Indian? Abroad Section of the 
National Register, who do not hold an 
employment in India, arc considered 
for selection to the Scientists’ Pool two 
months ahead of their return to India 
Persons not well-qualified arc not 
selected to the Pool The absorption 
of Pool Officers in regular posts dep
ends upon: —

(i) Vacancy in the Acid ot specia
lisation,

(ii) normal recruitment proce
dures oi employing agencies 
and

(iii) personal preferences of the 
Scientists concerned.

Addition*! production of coal in next 
year

4098 SHRI B. S BHAURA: Will the 
Mintetei of ENERGY be pleased to 
atate:

(a) whether Government expects 
additional production of coal for the 
next year; and

(b) if so, what is fee baafe of this 
optimism?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESHWAR PEAS AD (a) and
(b). The expected coal production 
during 1974-75 is 88 million tonnes aa 
compared to the production of 78 mil
lion tonnes in 1973-74. The produc
tion is showing a steady upward trend 
during the past six months. On the 
basis of this trend as well as the ad
vance action taken to provide the 
equipment, spare* and expertise, the 
improvement in the availability of 
power and rail transport and the co
operation which has been forthcom
ing from the workers, it is expected 
that the coal production during 1975- 
78 will be higher by another 10 million 
tonnes

Self sufficiency in nuclear ftwt tmA 
IndianisatHm ef nuclear know-how and

technology

4099. SHRI M S. PURTY: Will the 
Minister of ATOMIC ENERGY be 
pleased to state the efforts so far 
made by Government to attain eelf- 
sufficiency in nuclear fuel and India- 
n 1 sat ion of nuclear know-how and 
technology?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF 
SPACE. MINISTER OF PLANNING 
AND MINISTER OF SCIENCE AND 
TECHNOLOGY (SHRIMATi INDIRA 
GANDHI >* The fuel required for the 
Tarapur Atomic Power Station is 
slightly enriched uranium oxide. The 
raw material, je ,  enriched uiauuim 
hcxa-ftUoride is being imported and 
further fabrication to finished fuel is 
carried out at the Nuclear Tjel Com
plex, Hyderabad Our nucK a? power 
programme doc, not envisage the set
ting up of further nuclear power 
plants using slightly enriched uranium 
as fuel. Howevoi, work on develop
ment of uranium enrichment techno
logy has also been initiated at the 
Bhabha Atomic Research Centre.



215 WriUen Answer* MARCH lft, Uftft WH&sn

The fuel required lor the reactors «t 
Rajasthan, Kalpakkam and Narora 
is natural uranium. This fuel is be
ing manufactured on a commercial 
basis using know-how developed by 
the Department of Atomic Energy. 
Preliminary research work on enrich
ed fuel required for fast reactors has 
commenced.
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TRTefV Wtff frr

% ir ww fwwhi % ’T?f ^ ; 

(m) nff ft, m n̂rwnc 
«rfranr vt f*rr w t ^hrarv %% v  i t t  ir 
«> t Tift g ; 

( *T) W  *rxrjr T,T fair*- 
% fTJTW apTR VI t  ?

P̂J «Nt («ft %0 HPWH :
(V ) ^  t̂, sfttTT̂  I

( m )  % $ srwr wfar *̂ it
* I

(«r) f l?R  >RinT # f*RT| 
fv  %*pnw % InTTfTErnrrs % w ffn  
*sft wRi?r *irww f»wr ^ f̂ fsr  ̂tpir
^K4> WIT *fT»% ̂ cftT <7<PfT aril'll 
WPRITW if PRT. ^»f WTIWfTHNf
m i, f f i i f i  5rw nfipT • f i w

%»#r irwrro^ft^ »rwi>r fm* 
ift f # w  i r  W v  <Jr? m
t  *



9up&r of p o w  to tedsutry and
ftCrtoaitnre in Punj*t

4102. DR. H. P. SHARMA: Will
the Minister of ENERGY be pleased 
to fttftte:

(a) whether power supply to indus
try and agriculture in the Punjab has 
been forth** reduced from the end 
of January this year;

(b) if so, the reasons therefor; and
(c) the extent to whidh the indus

try had been compelled to work 
below capacity in that State owing 
to power cut during 1974-75 so far 
and how far the agricultural produc
tion has been adversely affected 
thereby this year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF 
SIDDHESHWAR PRASAD)- (a) and
(b) The 110 MW unit of the Guru 
Nanak Thermal Power Station wa* 
taken out for planned maintenance 
from 28 January, 1975 to IS Febru
ary 1975 This lesulted in rcuuction 
In availability of power duiing this 
period The unit has, however, been 
put back into service and the power 
cuts on industrial consumer 3 have now 
been reduced from 50 per cent to 20 
per cent and assured supply to nral 
ateas ha<* been maintained at 0 hrs a 
day

(c) It not possible to assess the 
extent to which the industries, were 
compelled to work below cdivcitv in 
the State and ako the lows ©f agnoul- 
tural production soteh due to power 
cuts during the current year
Imports of machinery from USSR and

East European Communist States
4103 SHRI MADHU UMAYE WiU 

the Minister of INDUSTRY AND 
CIVIl, SUPPLIER he phased to *tate-

(a) whether the Ministry of Indus
try or any other authority under the 
Government of India permits imports 
of machinery from USSR and East 
European Communist States;

(b) whether these imports are 
classified •# project machinery and 
non-project workshop machinery;
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(c) whether the permission or 
clearance for the frnport of non-project 
workshop machinery is given by the 
Director-General of Technical Deve
lopment;

(d) if so, the names of th« firms 
which are permitted to make such 
imports; and

(e) the value of the imports in the 
last three calendar years?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES 1 SHRI B. P. 
MAURYA): (a) Applications for im
port of machinery from various coun
tries including USSR and East Euro
pean countries are considered by Gov
ernment on merits.

(b) Import of machinery u classi
fied into project and non-project im
ports under the Customs Act

(c) The sponsoring authority con
cerned with the Industry in question 
has to certify the potentiality of the 
machinery applied for import bv an 
Actual User The technical authority 
including the Director-General of 
Technical Development has to clear 
the imports from the indigenous 
angle.

(d) Any Actual U*er is eligible to 
apply for the import of machinery m 
accordancr with the Impoit Trade 
Control Policy m force.

(e) Import Statistics arc compiled 
and published by the Director General, 
Commercial Intelligence and Statis
tics, Calcutta on financial year basts 
The value of machinery imported into 
the country during th< pj,st thiee 
years is as follows: —

K*.. erore-. 
*971-72 ?**<'
19̂ 2-73 43-
19 1̂-74
Functioning: of telephones in 

Ehogalpur Commissioitary
4104 SHRI MADHU LIMAYE Will 

the Minister of COMMUNICATIONS 
be pleased to state’

(a> whether the Government have 
received complaints from M.Ps. about
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219 Written Answers MARCH 19, 1979 Wrttfen Answer* 330

the malfunctioning ol the telephone 
system at Monghyr, Bhogalpur, Jaxaui, 
Jhajha, Chakai Banka, Deogher and 
-other important centre-, in the Bhogal- 
pur Commissionarv in B^iar in the 
years 1973 and 1974;

(b) if so, the substance of these 
-complanits; and

(c) the action taken by the Gov
ernment to remove the causes of these 
complaints?

THE MINISTER OF COMMUNI
CATIONS (DR. SHANKER DAYAL 
SHARMA): (a) Yes, Sir.

(b) Complaints were of general 
nature of mal-functioning of some of 
the exchange^ mentioned and dis
satisfaction of their subscribers vath 
local and trunk services.

(c) (i) In Monghyr there was trou
ble in August-September, 1973 After 
■automatisation this exchange U work, 
ing satisfactorily.

(ii) Bhogalpur is a manual ex
change st present and it has been 
decided to convert it mto r*n automa
tic exchange The equipment has been 
allotted for supply during 1975-76

Trunk Services were being adverse
ly affected w Bhogalpur due to large 
scale frequent wire theft* in Bhogal
pur area The matter has been taken 
up with the State Government. The 
main trunk alignments have recently 
been replaced by copper-weld wires 
and »ow the performance of Patna- 
BhogaJpur trunk circuits is improving 
steadily.

Bariarpur is a small automatic px- 
change with only 8 working connec
tions. Proper attention i? being given 
to the working of the exchange, which 
is considered satisfactory now.

(iii) Jctmui Jhafha-. The exchanges 
ate working satisfactorily. Jamui 
subscribers wanted direct connecting 
to Monflhyr, which i* not feasible at 
present

(iv) Chakai; Regarding Onikai no 
complaint has been received *» far* 
This Is a long distance POO.

(v) Banka: There are no serious 
complaints at Banka. It is a 25 Unas 
SAK.

(vi) Deoghar: The fault satistics do 
not reveal any abnormal perforsaance 
of the exchange.

Travelling Programme of Lat« Shri 
L. N. Mishra

4105 SHRI MADHU LIMA YE: WIU 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) what was the travelling pro
gramme of the late Shi l L N Mishra 
between 22nd December, 1974 and 2nd 
January, 1975;

(b) whether the late Shn L N. 
MWiia had been told by the Prime 
Minister during this period that he 
should resign from the Cabinet to 
save the Government further acme 
embrassment m view of the Opposi
tion Memorandum on the C B  1 re
ports <md documents,

(c) whether as a result of this con
versation the late Shtj L N Mishra 
was m a distuibed &tate of mind and 
undertook on 28th Decembei, 1974 or 
thereabout a pilgrimage to the temple 
of Loid Shane&hwwro at Thmmaliaru 
m South India, and

(d) -which o*her pilgnm ccntres did 
he viMt between 22nd December, 1974 
and 2nd January, 1975?

THE MINISTER OF HOME AF
FAIRS (SHRI K BRAHMANANDA 
REDDY), (a) to (d). A statement 
showing the tour programme of lata 
Shri L N. Mishra during the period 
21st to 31st December, 1974 is enclos
ed. On 2nd January, 1975, he left for 
Samastipur, in connection with the 
inauguration of Samastipur-Maasaffar- 
pur broad-gauge line. As already 
stated by the Prime Minister on tfeft 
Floor of the House* during a discus- 
sion 0B an adjournment Motion on



t h e  S a m a s t ip u r  incidents, on t h e  19t h  a n d  la te  S h r i  L .  N .  M is h r a  i n  th is
F e b r u a r y ,  1975,  th e r e  w a s  n o  c o n v e r -  p e r io d  a b o u t  th e  le t t e r ’s re s ig n a tio n
s a tio n  b e tw e e n  t h e  P r im e  M in is t e r  f r o m  th e  C a b in e t .

StaUtnent
Tour Programme of Shri I* N. *Hishra, Union Minister of Ratktetys, Gcwerptmtnt of India.
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D scm ter, 1974 

21st, Saturday 

a s n d , S un day

22nd, M o n d a y  

2-Srh, Saturday

29th* Sunday

^t^Mbniay , 

Rar**t,Tl»5»d«y

D e p . D<*lhi Jn .

A c t . N a n g a l D a m  

D e p . N a ngal D a m  

A r r .  U n a

(Break> fast at U n a ) 

D e p . U n a  

A r r .  A m b

21 -3 0  hr*.. H im a c h a l E x p . 

o# 15 hr*.

08 30 hrs. I y  R< ad 

09*00 hn>.

1000 hrs. b y  Road 

1045 hrs.

11*30— Inauguration r>f P  mV ' v  L in e  fW m  Ta iw a ra  t< M ar Sal 
D a m  and addrc* s pa  *1k  m eeting.

13 3 0 ~ ~ L u n c h  at A m b

* 5*45— T o  v isit N a tio n a l College at A m b

D t p .  A m b  

A r r .  Bhakra D a m  

(D m n r  r  at Bhakra D a m ) 

D i p .  Bhakra D a m  

A r r .  N a n g sl D a m  

D t p .  N a ngal D a m  

A r r .  D e lh i Jn.

D e p . N t w  D t lh i  

A r r  M adras 

D e p  M adras 

A r t .  T ir u p a u  

D e p . T ir u p a t i  

A r r .  M ad ras  

D e p . M adras 

A r r .  B om b ay 

H a lt  at B om bay

D ep. B o m b ay 

A r r .  D e lh i

16-00 hr*. B> R< ad 

17 *5 h r -.

2030 hrs. B y R < £ d  

21 15 h r .

21 55 h r .  H im achal E xpress 

08 45 hrs..

06 30 h r -  B y  A »r  

09*05 h r .

10 00 hrs. B> R 'vad 

19*00 h rs.

0 9 -0 0  hr-?. B y  Road 

13*00 hrs.

14*30 h r .  B y  A n- 

16 15 br*.

08*35 hr*. B y  A ir  

10*30 h rs .
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ftafmi electrification schemes sanc

tioned lor Karnataka

4106. SHRI K. LAKKAPPA: Will 
the Mmistei of ENERGY be pleased 
to state:

(a) the brief outlines of the sche
mes sent by the Karnataka State 
Electricity Board to tMe Rural Elec
tricity Corporation Limited dunng
1073-74 and 1974-75;

(b) the schemes out of them sanc
tioned by the Rural Electrification 
Corporation Limited and their present 
stage of progress;

(c) whether the works are expected 
to be completed according to schedule; 
and

(d) if not, the reasons therefor?
THE DEPUTY MINISTER IN THE 

MINISTRY OF ENERGY (PROF 
SIDDESHWAR PRASAD) <a) and 
<b) The Karnataka State Elt»ctriut\ 
Board sponsored 29 schemcs to Rural 
Electrification Corporation Ltd dunng 
the years 1973-74. and 1974-75 (upto 
11-3-75) Out of these, 13 schemes 
have so far been sanctioned by the 
Corporation (2 m 1973-74 and 11 in
1074-75). Besides, 4 schemes receiv
ed earlier were also sanctioned m 
1073-74 The details of the schemes 
are given m the Statement laid on the 
Table of the House. [Placed tn Lib
rary. See No. LT-9245 751

The scheme sanctioned by tfce Cor
poration are phased for completion 
over a period ranging upto 5 years 
Under the 8 schemes sanctioned in 
1073-74 (including 4 schemes received 
earlier), the State Electricity Board 
has upto December, 1074 provided 
service connections in respect of 120 
pumps sets, 12 small scale industries, 
440 domestic and commercial connec
tions and 131 street lights in 18 villa
ges. ft is too early to assess the pro
gress in respect of schemes sanctioned 
in 1974-75.

(c) Yes, Sir.
(d) Does not arise.

Office* of Station Director and other 
Senior Official* la Radio Station* fa 

Gujarat remaining vacant
4.107. SHRI P. G. MAVALANKAR: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) wtnether the offices of Station 
Directors and other senior officials at 
Ahmedabad, Baroda, Rajkot and Bhui 
stations of AIR remain vacant and or 
temporarily filled on an ad hoc bails; 
and

(b) if so, the facts and reasons 
thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a) and <b) Only two 
Class I postb of Assistant Station 
Engineers are, at present, vacant at 
Rajkot and Bhuj Stations of All India 
Radio These posts  ̂ill be filled on 
the haiis of the . ult* of Engineering 
Service^ (Electronics) Examination, 
1974 conducted by the Union Public 
Service Comm.raion Besides, the 
present incumbents of lhe posts of 
Additional Station Director, Commer
cial Broadcasting Service, All India 
Radio, Ai-.'mcdabad and Station Direc
tor, All India Radio, Rajkot have boeu 
appointed On an ad-hoc basis pending 
formation of a regular panel in con
sultation with the Union Public Ser
vice Commission, on the* bans of re
cently levised recruitment rules

PAPERS LAID ON THE TABLE
Notifications under all India
Services Act, 1051 and Arms 

(Ad m t ) Rules, 1075
THE MINISTER OF STATE IN THU 

MINISTRY OF HOME AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
DEPARTMENT OF PARLIAMEN
TARY AFFAIRS <SHRI OM MEHTA): 
I beg to lay on the Table—

(1) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (Z) ot 
section 3 of the All India &»tvk6t 
Act, 1951:—




